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THE DEPUTY CHAIRMAN: The
House is adjourned fo, one hour for
lunch.

The House then adjourned
for lunch at forty-two
minuteg past one of the

clock.

The House reassembled after lunch
at for(y-six minutes past two of the
clock,

The Deputy Chairman in the Chair

gagarafr (s gE@a TGA)
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Drought cendivion jn Maharashtra

M gaw qAR (W) ¢ o9n
fEw| § 79 waw F WEAR ¥ HA-
, T qEra ®wE SR ewrT O OF
fram & e drEar FAgar § Siw
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fzw, I A9 wgrwe § afkw
7w gw & et &l arfr A we
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¥ ot A w5 g 94w feafa aw
it 31w R §, 11837 Wt §
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SHRI JAGESH DESAI (Maharash-
tra): I totally agree with Shri Satish
Pradhan, but I would like to make
another suggestion. Madam, for - the
Chief Minister’s FEarihquake Relief
Fund 100 percent contribution. as
allowed by way of Income-Tax de-
duction. ~ Similarly, through you,
Maam, T would request Shri Pr dhan
(o take up thig matter with the Chief
Minister and -se, that he also estab-
lishes a certain fund for drought
relief. Tt should be a separate fund,
I am sure that the Finance Minister
will look inte it and give y 100 per
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ceng exemption to the contribution
given by the people. If that is done,
the Government of Maharashtra will
geg a lot of funds and this problem
can be solved to a lgrge extent. The
Minister for Rural Development is
sitting here. He must send hig team
to Maharash(ra to find ou; the actual
facts and iry to give as much help as
possible. Thank you, Madam

SHRI GOPALRAO VITHALR2O
PATIL (Maharashira): Madam, : a-
sociate myself.

THE DEPUTY CHAIRMADRM
Everybody wants to associate himseli
with Maharashtra, 1 am happy
(Interruptions) ... In the morning,
Mrs. Renuka Chowdhury also asso-
ciated herself with Andhra Pradesh, .

. (Interrupfions) . ..

SHRI GURUDAS DAS GUPTA
{West Bengal): The drought condi-
tion arising out of paucity of rain,
has become an all India feature, (In-
terruptiors) Let the Governmeni in-
form the House ag to what steps are
being proposed to be taken to tackle
this drought situation. 'The drought
condition affects the harvest and if
the harvest is affected, then the
whole economy will 2lso be affected.
I wish that the Government makes
its statement a; the earliest to let is
know is plan. so far ag the drought
condjtion in 1hig country is concern-
ed,

SHRI H. HANUMANTHAEPA
(Kcrnataka); Madam, because of
this dritking waler problem has also
arvisen. In ou, State. people are not
getting water even up to the debt of
300 1o 409 f1 - Weo arg facing the
problem .of drinking water ales. The
Government should take immediate
steps in this regard.

semwrf o AT AiEd qE a5
F1 oA gav g, gar g s



